P | TEM NO 80 COURT NO. 4 SECTION |V

SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS

Cvil Appeal No(s) . 14737- 14738/ 2015
VI NOD RAJALI WALA Appel | ant ('s)
VERSUS

UNION OF I NDI A & ORS. Respondent ( s)

(with office report for direction)

Date : 13/05/2016 These appeals were called on for hearing today.
CORAM : HON' BLE MR. JUSTI CE DI PAK M SRA

HON' BLE MR. JUSTI CE SHI VA KIRTI SI NGH

HON' BLE MR. JUSTI CE L. NAGESWARA RAO

For Appel I ant(s) M. Yash Pal Dhingra, ACR

For Respondent (s) Gaut am Awast hi, AOR

Ravi ndra Bana, AOR

Sushma Suri, ACR

K. V. Mhan, ACR

Chander Shekhar Ashri, AOR
Anupam Lal Das, AOR

ani rudh Si ngh, Adv.
Sahi| Monga, Adv.

s Sf5 = 57 5 %

Ri shi Mal hotra, AOR
UPON hearing the counsel the Court made the follow ng
ORDER
As advised at present, no order need be passed as on today.

Let the nmatter be listed in the last week of August, 2016.
Signature Not Verified

Digitally signed by
GULSHAN KUMAR

ARORA

Dat e: 2016. 05. 16
16:10: 08 | ST
Reason:

(Gul shan Kumar Arora) (H- S. Parasher)
Court Master Court Master



